Annexure-2
Name of Corporate Debtor: TRULY CREATIVE DEVELOPERS PRIVATE LIMITED;Date of commencement of CIRP: 11.11.2022; List of Creditors as on: - 06.08.2026 {version 8)

List of Unsecured Financlal Creditors belonging ta any class of Creditors

Date of Claim received Details of Claims Admitted
Amount of any
i No. Name af Creditor Amount of cantingent claim | mutual dues, that Amaunt of claim nat admitted Amount of Claim under Verification| Remarks, i any
may be set aff
Amount covered by | Whether related | % of voting share
Date of receipt Amount Claimed Amount of claim admitted| Nature of claim S intes porty? InCoC

1__|Dhandu Bhasale 23.11.2023 18280000.00 1530533.12 Unsecured NIL Na 0.55% NiIL 16749466 88 -
2__|Chandrakant Ramji More 23.11.2023 1862000000 1562700.44 Unsecured NIL Na 0.57% NIL 17057299.56 -
3 |Ms. Pusha 23.11.2023 17940000.00 1086018.37 Unsecured NIL No 0.39% NIL 1685398163 -
4 |Vishwanath Hirlekar 23.11.2023 2134000.00 1438378.25 Unsecured NIL Na 0.52% NiL 69562175 -

5 23.11.2023 16240000.00 1182873.92 Unsecured NiL Na 0.43% NIL 15057126.08

6 23.11.2023 18620000.00 1591681 80 Unsecured NiL Na 0.586% NIL 1702831820

7 |Rajesh k Pandya s/o late shii. Kantilal pandya | 23.11.2023 18620000.00 2005816.67 Unsecured NIL Mo 0.73% NIL 1661418333
[] 23.11.2023 19640000.00 1676650.58 Unsecured NiL Na 0.61% NIL 17963349.42 -
23.11.2023 21340000.00 1754701.63 NIL Na 0.64% NIL 19585298.37 -
23.11.3023 21340000.00 1763054.35 Unsecured NIL No 0.64% NiL 19576945.65 -
11_|Kishar Zare 23.11.2023 28140000.00 2124644.74 Unsecured NIL No 0.77% NiL 26015355.26 -
12 [Ms. Monica Rodrigues 23.11.2023 21340000.00 1770491.43 Unsecured NIL No 0.64% NIL 19569508.57 -
13 _[R Pendbhaje 23.11.2003 28140000.00 1949174.75 Unsecured NIL No 0.71% NIL 26190825.25 -
14_|Prabhunath Pai 23.11.2023 18280000.00 1472905.90 Unsecured NIL No 053% NIL 16807094.10 .
15| R Dwivedi 23.11.2023 21850000.00 1662879.38 Unsecured HIL No 0.60% NIL 2018712062 -
23.11.2023 16240000.00 114419353 Unsecured NIL No 0.41% NIL 15095806.47 -
23.11.2023 28140000.00 2024648.59 Unsecured NIL o 0.73% NIL 26115351.41 -
23.11.2023 1862000000 1734934 84 Unsecured NIL No 0.63% NIL 16885065.16 -

23.11.2023 21000000.00 1850436.55 Unsecured NiL No 0.67% NIL 19149563.45

23.11.2023 16240000.00 93584000 Unsecured NiL No 0.34% NIL 15304160.00
23.11.2023 16920000.00 1667969.48 Unsecured NIL No 0.60% NIL 15252030.52 -
23.11.2023 21340000.00 1521478.38 Unsecured NIL No 0.55% NIL 1981852162 -
23.11.2023 17600000.00 1162295.04 Unsecured NIL No 0.42% NIL 1643770496 -
23.11.2023 18280000.00 1143369.19 Unsecured NIL No 0.41% NIL 1713663081 -
Dr. V.5 Vijaya POA Ramesh lyer 23.11.2023 18620000.00 1408937.50 Unsecured NIL No 051% NIL 1721106250 -

Total of Kishore Zare Group 483524000.00 3916660844 14.20% 444357391.56 0.00

A part of the claim was treated as contingent in view
of the pending litigation before the State Consumer
26 [Mr. Chavan Sanjay Shankar 24.12.2023 20598071.00 B66526.00 Unsecuted HiL No 031% NIL 19731545.00 . Forum. Subsequently, an order was passed by the
State Consumer Forum, Accordingly, the said portion
of the claim has not been admitted.

A part of the claim was trealed as contingent in view
of the pending litigation before the State Consumer
Mr. Ayeer Narendra Arjun 24.12.2023 19131369.00 108463589 Unsecured HIL Na 0.39% N 1804733311 - Forum. Subsequently, an arder was passed by the
State Consumer Forum, Accurdingly, the said purtion
of the dlaim has not been admitted.

]

A part of the claim was treated as contingent in view
of the pending litigation before the State Consumer
28 [Mrs, Bandekar Meenakshi Shrikrishna 24.12.2023 21223916.00 1224282.15 Unsecured NIL No D.Aa% NiL 1999963385 Forum. Subsequently, an order was passed by the
State Consumer Forum. Accordingly, the said portion
of the claim has not been admitted

A part of the claim was treated as contingent in view
of the pending litigation before the State Consumer
Mrs. Dutta Radharani Nirmal & Mr. Dutt
2 m:-m N“' ‘: m:"" it 24.12.2023 26072007.00 1290810.00 Unsecured NIL Na 0.47% NIL 24781197.00 - Forum. Subsequently, an order was passed by the
a
v: State Consumer Farum. Accordingly, the said partion
of the claim has nol been admitted.

A part of the claim was treated as contingent in view
e s Pt nte of the pending itigation before the State Consumer
10 Pn:n:m’i‘l ': :‘ i ST e 24122023 28580973.00 234117500 Unsecured NIL Mo 0.85% NiL 26239798.00 3 Forum. Subscquently, an order was passed by the
fr State Contumer Forum, Accordingly, the said portion
of the claim has not been admitted

Apart of the claim was treated as contingent in view
of the pending litigation before the State Consumer
31 |Mr. Fernandes Pawloo Bastyav 14.01.2024 24124807.00 1463393.95 Unsecured NIL Na 0.53% NiL 22661413.05 . Forum. Subsequently, an order was passed by the
State Consumer Forum Accordingly, the said portion
of the dlsim has not been admitted
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3

Mr. Jukar Ashok Chintaman

02.02.2024

10570000.00

1347676.60 Unsecured

NIL

9222323.40

A part of the claim was treated as contingent in view
of the pending litigation before the State Consumer
Forum. Subsequently, an order was passed by the
State Consumer Forum. Accordingly, the said portion
of the claim has not been admitted.

33

Mr. Jukar Sailesh Ashok

02022024

10600000.00

114246327 Unsecured

NiL

041%

NIL

9457536.73

A part of the claim was treated as contingent in view
of the pending litigation before the State Consumer
Forum. Subsequently, an order was passed by the
State Consumer Forum. Accordingly, the said portion
of the claim has not been admitted.

Mr. Kolgaonkar Dattaram Ramchandra

24.12.2023

19434883 00

101869703 Unsecured

1B416185.97

A part of the claim was treated as contingent in view
of the pending litigation before the State Consumer
Forum. Subsequently, an order was passed by the
State Consumer Forum. Accordingly, the said portion
of the claim has not been admitted

a5

Mrs. Mohile Neelima Harshawardhan

24.12.2023

20583944.00

952196 00 Unsecured

NIL

No

0.35%

NIL

19631748 00

A part of the claim was treated as contingent in view
of the pending litigation before the State Consumer
Forum. Subsequently, an arder was passed by the
State Consumer Farum. Accordingly, the said portion
of the claim has not been admitted.

Ms. Pal Tithi Prithvis

4122013

M7339.00

1505801.72 Unsecured

NIL

No

055%

2566752728

A part of the claim was treated as contingent in view
of the pending litigation before the State Consumer
Forum. Subsequently, an order was passed by the
State Consumer Forum. Accardingly, the said portion
of the claim has not been admitted

7

Mr. Parab Nilesh Prabhakar & Mr. Parab
Prabhakar Rajaram

24.12.2023

18146858 00

2100629.21 Unsecured

NIL

HNo

16046228 79

A part of the claim was treated a5 contingent in view
of the pending litigation before the State Consumer
Forum. Subsequently, an order was passed by the
State Consumer Forum. Accordingly, the said portion
of the claim has not been admitted

Mr. Pathare Chandrashekhar Neelkanth

24122023

20601624 00

105916000 Unsecured

No

0.38%

1954246400

A part of the claim was treated as contingent in view
of the pending litigation before the State Consumer
Forum. Subsequently, an order was passed by the
State Consumer Forum, Accordingly, the said portion
of the claim has not been admitted.

39

Mr. Shiradkar Ratnakar Shiva

24.12.2023

1982230600

142303317 Unsecured

NIL

No

052%

HiL

18399272.833

A part of the claim was treated as contingent in view
of the pending litigation before the State Cansumer
Forum. Subsequently, an order was passed by the
State Consumer Forum. Accordingly, the said portion
af the claim has not been admitted

Mr. Juikar Suresh Mahadeo

24.12.2023

20425033.00

985079.34 Unsecured

NIL

No

0.36%

HIL

1943995366

A part of the claim was treated as contingent in view
of the pending litigation before the State Consuner
Forum. Subsequently, an order was passed by the
State Consumer Forum. Accordingly, the said portion
of the claim has not been admitted.

Mrs. Mohite Veinda Vithoba & Mr. Mohite
Vithoba Shridhar

0801 2024

18802285 00

1449488 22 Unsecured

NIL

No

17352796.78

A part of the claim was treated as contingent in view
of the pending litigation before the State Consumer
Forum. Subsequently, an order was passed by the
State Consumer Forum. Accordingly, the said portion
of the claim has not been admitted.

Mr. Jumledar Ashuk Ramchandra

24.12.2023

2814124500

906996.55 Unsecured

NIL

033%

21723424845

A part of the claim was treated as contingent in view
of the pending litigation before the State q:mumz(D
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Annexure-2
Name of Corporate Debtor: TRULY CREATIVE DEVELOPERS PRIVATE of commencement of CIRP; 11.11.2022; Lkt of Creditars as on: - 06.08.2026 (version 8)
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A part of the claim was treated as contingent in view
of the pending litigation before the State Consumer
Mr. Kadam Sunil Babagi 24.12.2023 28719045.00 1285056.00 Unsecured NIL No 047 NIL 27433989.00 - Forum. Subsequently, an arder was passed by the
State Cansumer Forum. Accordingly, the said partion
of the claim has not been admitted.

A part of the claim was treated as contingent in view
of the pending litigation befare the State Consumer
a4 |Mr. Keer Chetan Vinayak 24.12.2003 2856816600 137298 63 Unsecured NIL No 0.12% NIL 2823086737 . Forum. Subsequently, an order was passed by the
State Consumer Forum. Accordingly, the said portion
of the claim has not been admitted

Apart of the claim was treated as contingent in view
of the pending itigation before the State Consumer
Mr. Masurkar Anil Shantaram 08,01.2024 25712128.00 2003588.27 Unsecured NiL No 0.73% NIL 23708539.73 = Forum. Subsequently, an order was passed by the
State Cansumer Forum. Accardingly, the said portian
of the claim has not been admitted.

A

&

A part af the claim was treated as contingent in view
of the pending litigation before the State Consumer
46 |Mr. Makwana Vinu Kalidas 26.12.2023 2243951000 91300833 Unsecured HIL No 033% NIL 2152650167 - Forum. Subsequently, an order was passed by the
State Consumer Forum. Accordingly, the said portion
of the claim has not been admitted.

A part of the claim was treated as contingent in view
of the pending litigation befare the State Consumer
47 |Mrs. Masurkar Anuradha Anil 0B.01.2024 21588428.00 25737622 Unsecured NiL No 0.09% NiL 21331051.78 - Forum, Subsequently, an order was passed by the
state Consumer Forum, Accordingly, the said portion
of the claim has not been admitted,

A part of the claim was treated as contingent in view
of the pending litigation befare the State Consumer
A8 |Mrs. Moghe Prajakta Prakash 24.12.2023 21960255.00 914345.21 Unsecured NIL No 0.34% NIL 21035909.79 . Forum. Subsequently, an order was passed by the
State Cansumer Forum. Accardingly, the said portion
of the claim has not been admitted.

A part of the claim was Ureated as contingent in view
of the pending fitigation before the State Consumer
49 |Mr. Shastri Deepak Kantilal 24.12.2023 30742327.00 1799676 99 Unsecured NiL No 0.65% NiL 28941650.01 Forum. Subsequently, an order was passed by the
State Consumer Forum, Accordingly, the said portion
of the claim has not been admitted.

A part of the claim was treated as contingent in view
of the pending litigation before the State Consumer
50 [Mrs. Varadiar Viushali Bhiwa 24.12.2023 30150133.00 1472100.27 Unsecured NiL No 0.53% NiL 28678032.73 - Forum, Subsequently, an order was passed by the
State Consumer Forum. Accordingly, the said portion
of the claim has not been admitted

A part of the claim was treated as contingent in view

f the pending litigation before the State Consur
Mrs. Wast Sunita Prafull & Miss Wask Pooja of the pending Huig, - e Consumer

51 Prafull 27122023 2162459100 SGAGOR.49 Unsecured NiL Na 0.21% NIL 21055982.51 . Farum. Subsequently, an arder was passed by the
State Consumer Forum. Accordingly, the said portion
of the claim has not been admitted.
A part of the claim was treated s contingent in view
of the pending litigation before the State Consumer
52 |Mr ladhav Prashant Shantaram 25.12.2023 20241374.00 919942 08 Unsecured niL No 0.33% HIL Forum. Subsequently, an arder was passed by the
State Consumer Forum. Accordingly, the said portion
of the claim has not been admitted,
Total of Anil Masurkar Group 605779207.00 3264304459 1L83% 573136162.41
53 |Mrs. Ranjana Chalu Gunjkar 27.12.2002 25000000.00 1854540.84 Unsecured NiL Na 0.67% NIL 23145459.16 : . =l . e Vi
Mrs. Shashi Chandrakanit Gupta 1512 2022 35085492.00 498051166 Unsecured NIl Na La1% [T 30104380 34 : =or gy Greative eVBlOperS Private Limiied
15.12.2022 21371277.00 119795 89 Unsecured NIL Na 0.04% NIL 2125148111 - S O Bl
Mrs. Shashi Chandrakanrt Gupta 15.12.2022 23551353.00 12014110 Unsecured NIL No o.08% NI 2347121190 - {17 der C‘RP)
57 |Chandrakant B. Gupta-HUF 15.12.2022 22678508.00 120141.10 Unsecured NIL Nu 0.04% NIL 2255836690 . A\t
58 |Umesh Shetty 10.05.2023 16258737.00 1762262.49 Unsecured NIL No 0.64% NI 1419647451 -
59_|Smt_Sugandha Shailendranath Patil 10.05.2023 19763270.00 4103642 41 NIL No 160% NIL 15359627 59
60_|Padmja Prakash Tarate 10.05.2023 1927485100 181289966 d NIL No 0.66% NI 1746195134




Annesure2
Name of Corporate Debtor: TRULY CREATIVE DEVELOPERS PRIVATE LIMITED;Date of commencement of IRP: 11.11.2022; List of Creditors as on: - 06.08.2026 [version B)
List of Unsecured Financial Creditors belonging ta any class of Creditors
Date of Claim received Details of Claims Admitted
Amount of any
SiNo. Name of Creditor Amoaunt of cantingent claim | mutual dues, that Amaunt of claim not admitted Amount of Claim under Verification| Remarks, if any
may be et off
Date of receipt Amount Claimed | Amount of claim admitted| Naturs of claim | AUt cOVered by | Whether related | % of voting thare
guarantee party? in CoC
61_|Akshaya Ashokkumar Chowkekar 10.05.2023 20821512.00 2214884.60 Unsecured NIL Na 0B0% NiL 18606627 40
62 |Sadhu Deedu Shetty 10.05.2023 21309931.00 28482135 Unsecured NIL No 0.10% NIL 2102510865 -
63 _|Narendra Satyadeo Tiwarl 10.05.2003 28229203.00 2803282.74 Unsecured NIL Ho 102% NiL 2542592026 -
64_|Ankita Yashwant Khanolkar 10052023 28229203.00 L 333764276 Unsecured WL Na L21% NiL 2489156024 -
65_[Rajesh . Choudhary 10.052023 21778886.00 43238356 Unsecured L Na 0.16% NIL 2134650244 B
66_|Vijay Baban Karale 1005 2023 1809428700 6685164.24 Unsecured iU Na 2a1% [ 11809122.76 B
67_[Hansa Chimantal likadara 10.05,2023 16743639.00 3003502.18 Unsecured NI Na 1L09% L 1374013682 -
68 [Ellas L Dias 10.05.2023 17668057.00 1521628.73 Unsecured NIL No 0.55% [T 16146428.27 B
69| Manoj Kamatashankar Tiwart 10.05 2023 21991253.00 354216352 Unsecured NIL No 1.28% [ 18445089.48 -
70_|Vivek Vijay Vaidya 10.05.2023 19500000.00 416419825 Unsecured [T No L51% NIL 1533580175 -
71| Mrs. Deepika D. Satikuwar 11052023 17935306 00 8378218 Unsecured NIL No 0.10% L 1765152382 -
72_|Mrs. Deepika D. Satikuwar 11.05.2023 26002892.00 29711010 Unsecured NIL No 0.11% NIL 2570578150 :
73 |Mrs. Deepika D. Satikuwar 11052023 14025196.00 21416352 Unsecured NIL No 0.08% NIL 13811032 48 5
74_|Mr. Oharama Prajapati Satikumar (Soni) 11052023 40528410 00 4512652 Unsecured NIL o D02 NIL 10483283 48 Z
75 _[smt_Shobh h Mantani 11.05.2023 27908473.00 4480647 Unsecured NIL No D.02% NIL 2786366653 .
76_[smt_Shabha Suresh Mantani 11,05 2023 41026856 00 41806 47 Unsecured NIL No 0.07% NI 4098204953 -
77_[Mr. Anil Pahlaj Madnani 11.05.2023 16008737.00 4572323 Unsecured NIL No 0.07% NI 15963013.77 B
11.05.2023 16008737.00 4572323 Unsecured L No 0.02% [ 15963013.77 s
11.05.2023 1420122300 213782734 Unsecured NIL Na 0.17% [T 12063395 66 :
11.05.2023 3422201100 213300316 Unsecured NIL No 0.97% NI 3208900784 =
11052023 36918049.00 223191195 Unsecured NIL Ho 081% L JAGHG137.05 5
11052023 1249416100 82163518 Unsecured [ No 0.30% NIL 1167252582 -
11.05.2023 3551752100 2087070.90 Unsecured L No 0.76% [m 3343045010 :
11052023 20714019.00 226726970 Unsecured L Na 08% [m 18446779.30 .
11052023 15207509.00 254305403 Unsecured NIL No 092% NIL 12664454 97 =
11052021 2218475300 57431890 Unsecured NIL Na 021% NiL 21610434.10 Z
28-11-2023 3579545.00 3195189.04 Unsecured NIL N L16% NIL 384355.96 -
05-08-2025 2620581.91 2620581.91 Unsecured HIL Na 0.95% NIL 0.00 -
12042023 7426880.00 260610059 Unsecured HIL Na 004% m 482077941 .
28022023 9891999.00 325322134 Unsecured NIL M 1L18% m 6638777.66 :
2003 2024 15000000.00 180226826 Unsecured NIL Na 0.65% NI 1319773174 s
Total of CB Gupta Group 22681234791 7245830107 26.27% 754354046.84
92_[Mrs. Kavita Prakash Sawant 37122001 24000000.00 1708430.77 Unsecured WL o 134% NiL 2029156928 2
93 _|Shobha Gush Vala & Girishbhat Vala 03082023 15000000.00 50980655 Unsecured NIL Mo 0.18% NIL 14490193 45 B
94_|Ramesh Bapuraon Jadhav 05072023 £800000.00 2245097.48 Unsecured L Mo 081% NIL 655490252 3
95 [Rajaram Tatyaba logtap 03.07-2023 4300000.00 Unsecured [T Na 0.00% NIL 4300000 00
96_|Subhash Chintaman P, 08082025 214813160 214813160 Unsecured NIL Na 0.78% [T 000
97 |Rajendra Pratap Chandaliya 17-06-2023 8000000.00 Unsecured HiL Na 0.00% NIL £000000.00 NORMNSY Myl sing spnestieg (A (v baold e the
€0 as on CIRP commencement date.
98 [Bhagyawant Mali 25122002 6190579.00 Unsecured L No 0.00% NiL 6190579.00 E MO NI Shetin R Sppesng n the iools ol th
€D as on CIRP commencement date.
99 |Vishaka Vistu sonkar 20032024 12500000.00 392290601 Unsecured [m No La7% NI 857709399
100_|Vinod 8, khairkar 24012005 14000000.00 170152089 Unsecured NIL No 0.62% NIL 12298479.11
101_|Han Guna Pati 02-12.2023 1168000.00 1164000.00 Unsecured [T Na 0.4r% [T 0.00
102 _[Sarita Tamhankar 08-08-2025 133169647 1331696.47 Unsecured [T No 0.48% NIL 0.00 z
97438407.07 16735589.73 507% 80702817.34
Total 2013553961.98 82 58.36% 1852550418.16 0.00

r-or Truly Creative Developers Private Limited
(Under CIRP)




